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I+ THE CENTRAL DMINMIST SATLVE THIE WAL, JAIPUR BaMC, J ALPIR
QA 450/ 2000 DATE JOF CERBERs Ld:10,2003

P.D. Sharmax son of Shri Ram Swarppy Shama agad about Il y2ars,
resident of Jama Magar, Ajmer Road, Jaipur ab pres.nt working
as Suparintendent of Police, (CID), Crims Branch, Polic2 Hzan
Quarter, Rajasthan, Jaipury

e

wiew Applicants

1. Union of India through its Secretary, Home Depariment,
Ministry of Home Affairs, Central Secretariat, Mew D2lhi,
2 State of Rajaszthan through its Chiaf Secratary, Sovits

U

of Rajasthan, Goverwmarnt Sscretarizt, Jaipurs

3. 2cretary, Departasnt of Pzrsonnel, Government of Rajazthan,
Goverrmant Sscretariat, Jaipurs
Ay Secretary, Home Department, Goverrmseri of Rajasthan,

Govarnment Secretarist, Jailpur,
5, Union Public 3e@rvice Gumwdssilon, thipon gh its Cha
Union Public Sarvice Commizsion, Dholpur Housz, Naw Delhi

Nonz presant for the applicanty

Mr, 3.17. Agarwal, Proxy counssl for

Mr, Sanjay Paree}., uourj 21 for e respondents ros, 1 & 5,
Mr, U.D, Shama, Comz=l for the respondants nos. 2 to 4,

[

CORAM ¢

Hort'hle Mr. M.L., Chauban, Menbs s {(Judicial)
Honthle Mr, A, Bhandari, Membsr (Adminiztrativz

{u

)
(ORAL)
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sent on behalfl of The ‘-—:1w1ic=»n'i: today even in the

szcond round, Foun the order sheat dated 1o, 2003, it is evidant

that none was presant on behalf of the applicant, From the FTacts,

it apr2ars that the .a:,r.sli«:;an'ifiis not intzrest2d in pursuing this
sent OA L3 diamissed for nonepic ‘SE‘GU'tlul’h

OA, As ::.U\.ah, '[i)u- e

(AW, BHANEARL)
MEMBER (A)

(ML, C
. MEMBER (J)
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